
INCOME TAX OFFICE&(TDS)
2ND FLOOR. .i'EEVAN sUMAN". LIC BUILDING.

CANNOUGET PLACE TOWN CENTRE, I{-5 CIDCO AURANGADAD -43I OO:}q.il id I auranpbadito.t.b@ilc6erdgov.ln

Dn{- TRACES/L/MiscCommunications/2026-27 I 008584
No. ABD/IroGDs)/claim/ 202G27 / I g,

Encl. As above.

Copy submitted to;

1. Th€ CIT, (IDs), Pune
2. The Joint CIT, TDS Range, Nashik

Daret 8/07l2W

IPICA Shri, Rffihikesh Kanhe4
Zitgurat So.iety. D-5O1, Near Naval Bridge,
Ambegaon Ek (Landma* Indian Oil Petrol Pump),
Pune-4110{6.

Sir,

Sub.: Forwarding Form B in case of M/s. Comde Derenda India private Limited
GAN| NSKC03008F), Plot No. C-4l2, MIDC Shendra, Five Star Industdal
Area, Aurantabad. - Regarding.

Kindly refer to rhe above.

I am here by submitting the Form B for proof of claim in respect of the voluntary liquidation
process in the case of M/s. Comde Derenda India Private Limired OAN: NSKC03008F), plot No. C-
4/Z MDC Shendm, Five Star Industsial Area, Aurangabad.

You r'fai$tully,

llrw(Rar Y. More)
Tax Offics (TDS)

Aulangabad.

ITO (TDS), Auratgabad.



FORM B

PROOFOFCLAIM BY OPERATIONAL CREDITORS EXCEFIWORKMEN AND EMPLOYEES
(Under Re8ulntian t6 ol the t sotaency and Bo,rkruptcll Boarr al hldia (votu,tttry Littuidatiotl

proccss) Regutanon s, 2014

Datet 28/ 07 / 2026 -
To,

The Liquidator

Shri. Rushikesh Kanhed,
Zigglrat Sociery, D-601, Near Navat Bridqe,
Ambegaon Bk (Landmark tndian oir perr-ol pump),
Pune-411046

From,

Income Tax Officer ODS)
2nd Floor Jeevan Sumar', LIC Building,
N-S CIDCO, Cannought place,

Aurangabad -431003.

Sub.: Submission of prcof of claim in resped of lhe voluntary liquidation ofM/s. Comde Derenda rndja privaG Limited, plor No: C;,/2, MIDC
Shendra, Five Star rndusrriat Area, Aurangabad glN, NSkimOOSrj
under the Insolvency and Bankruptcy Code, 2-016.

MadaEy'sir,

I, Rahul Y. More, Income Tax Of6cer,CrDS) hereby submits this proof of crajn in respect ,r rhe
voluntary iiquidation ofMls. Comde Derenda lndia prjvate Limited (TAN| NSKC03008F), l,ror No. C_
4/2, MIDC Shendra, Five Srar Industrial Area, Aurangabad. The details for rhe same are setour betow:

ru aue or ops n elorl e L cnEDiTon
(IF AN INCORPORATED BOOY PROVIDE IDENTIFICATION
N UMBER AND PROQF OF INCORPORATION, I! A
PARTNERSHIP OR INDIVIDUAL PRO\4DE IDENTIFICATION
RECORDS' OF ALLTHEPARTNERSORTHE INDIVIDUAL)

INCOME TAX OFFICER(TDS),
AURANCABAD,

ADDRESS OF OPERATIONAL CRED

Income Tax Officer(TDs)
2"d Floor Jeevan Suman LIC
Euilding, N-5 CIDCo, carnoughr
Place,Aurangabad43l003.
Email:
aurangabad.ito.tds@incometax.gov.in.

ToTAL AMoUNT oF cLnrv,lNttubiNc ary
INTEREST, AS AT VOLUNTARY UQUIDATION
COMMENCEMENT DATE AND DETAITS OF
NATURE OFCLAIM



DETAILS ANY D]SPUTE AS WELL ASTHE RECORD
OF PENDENCY OF SU]T OR ARBNRATION
PROCEEDINGS

-N.A-

DETAILS OF HOW AND WHEN DEBTINCURRED Various tds related defaults maidy
related to lnterest oI Late Paym€nt
and Late Filing Levy.

6. DETAIIS OF ANY MUTUAL CREDIT, MUTUAL
DEBTS, OR OTHER MUTUAL DEAL]NGSBETWEEN
THE CORPORATE PERSON ANDTHE
OPERATIONAL CREDITOR WHICH MAY BE SET-
OFF ACAINSTTHE CLAIM

Not Applicable, as these

Government Dues.

DETAILS OF ANY RETENTION OF TITLE IN
RESPECT OF GOODS OR PROPERTIES TO WHICH
THE DEBT REFERS OR ANY OTHER SECURITY

.N,A-

DETAITS OF ANY ASSIGNMENT OR TRANSFER OF
DEBTIN HIS FAVOUR

-N.A-

9. DETAIIS OF THE BANK ACCOUNT TO WHICH
THE OPERATIONAL CREDITOR'SSHARE OF THE
PROCEEDS OF LIQUIDATION CAN BE
TRANSFERRED

Since these are Govenunent dues, the
rame should be deposited into
lncome Tax (Govemment Account), if
rny Direct Taxes co ecting Bank.
You can also make payment online
:hrough NSDL.

10. LIST OUT AND ATTACH THE DOCUMENTS
RELIED ON IN SUPPORTOFTHE CLAIM,

As pel annexure. The TDS dernands
are system generated and the same is
annexed to this form. Further, a
leparate annexure detailing the
nature of demand, year of occunence
rnd reasons for such oc.unence have

(l'lease en(lose the authoriry if rhi5 rs beinS submiHedrj jeh"tq the operdrionat .rediro4

,'i7:l-:{i \ Mrn t

Signature ofoperational creditor or person autho.ised to actb" his behalf

Name in BLOCK LETTERS
Position with or in relation to creditor

Address of person si8ning , Income Tax Officer
oor Jeevan Suman LIC Buildint

N-5 clDCO, CaMought Pla.e,
Aurangabad-431003.

'PAN, tassporr, AADHAAR Card or rhe idmrity card iNed by rh. Etection Con(ission of India.



vElsrsAngrN

I, Rahul Y, More, the Deponmt herelnabove, alo hereby verily and affirm Orat the conrenE
of para 1 io 4 of this affidavit are tue anal conect to my knowledge and betef. Notlting is false
and nothing material has been concealed theretrom.

Verilied at Aurangabad o\\29t otluly2026.

- 
i,{AHiJL y. lviORL;

Income Tax Officer fiobt,
Aurangabad.'



.1F4pAJrr

.-_ .-_ 
L.Rah:t Y.!lore, currently lesiding at Ftat No.A-& Grand Kalyarr patthan Roa4 Aurantabed.

431011, do soleuu y affirm and sfate as follows:

1. The above named corporate debtor was, at liquidation commencenent date, th6t,& the 3rd
day of July 2026 and still i6, justly and truly indebt€d to me or to me and my co?artneE in tradg or,
as (he case may be in the sum of Rs. 15250/_.

Z. 
_ 

ln respect ol my claim of the said sum or any part thereof, I have ielied on anal the documents
specified below: (i) System generated demand notice (ii) System gmerated year-wi6e and quarrer-wis€

3.

b€lief.

The said doflrments are true, valid and genuine to the be6t of my knowledge, infornation and

4. . In r€Epect of the said sum or any palt thereof, I have not, nor have my partn€rc or any of then,nor has any person, by my/our order, to mylour knowledge or beliet, ioi my/ our use, had or
received any marFer of satbfaction or s€curity whatsoever, save and except the foiowing:

[Pl6se slate d€taits of dny nutlat cRdi! mutuat debb, or odEr mutual dealings between the orporat€ debto. tud the
opeBtioMl .rcdnor which may be ser{ff agaiEt thectaih.]

Solemr y, afiirm€d at AulanSabad on 28ih ofjuly 2026.

2\
\(.1,

u ^rn9
|"o2"

T.- -

Before me,

Notary / Oarh Conurissioner

..M,_
, (RAHULY. MORE)
Income Tax Officer 0DS),

Aurangabad.



,

Income Tax Dop€nmonl

TDS WARO, AURANGABAD

AUMNGAEIAD.MAHARASHTRA

: CoMDEOERENDA|ND|I patv rE umneq

PLOT NO. C-4l2, MDq SHENDM, FIVE 8TAR INDUSIRIA! ARFA' AURANGABAD'

Do@m6nl fd6ntffiastlon No : 2ao720261@7l8lcQ

SUA : lntlmallon of Outsiandlng D€mand

On p€rusal of your r€cords In lhs sysiam, lt ls found lhal fi'lowlng demand ls odstandlng agsinsl

yourTAN NSKC030O.9F

You are h€reby, r€qu€st€d !o please psy lh6 dsmand or take lbs conectlv€ action without any funher d€fay'

r'"-iriiii"i ii it;;i, il ;av appeai t6tore Ihe uni€rsisned on 

- 

ar 

- 

In person o' lhroush vour

authorlzed repEsentatv€

RAHUL YOGESII MORE

TDS WARD, AUMNGABAD

AUMNGABAD,MAHARASHIRA.

Nsme & iqddloaa

fr,r
t'

i,

g{ '{ffi- 'l'\#


